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Member’s apprehension is quite
correct. To remove that apprehen-
sion, we have taken some steps.

The work of strengthening of left
embankment and Spurs 3 to 7 on the
upstream of Farakka barrage hasbeen
completed substantially. The entire
work is expected to be completed by
June, 1984, We have taken these
definite steps to remove that appre-
hension. An expenditure of Rs. 5
crores has been incurred upto
March, 1982 and an additional ex-
penditure of Rs. 2.53 crores is
proposed in 1982-83 and Rs. 1.8
crores in 1983-84.

The next step is, in the vicinity of
Jangipur Barrage, a scheme estimated
to cost Rs. 2.7 crores has becen
sanctioned, The work is also expected
to be completed by June, 1984,

These are the two steps we have
taken. And it is the reponsibility of
the Farakka Barrage Authorities to
see that these two rivers do not meet
and they will not meet.

DR. KARAN SINGH :
is an assurance.

Sir, this

MR. DEPUTY-SPEAKER : Next
question. Shri Anantha Ramulu-
mallu.

SHRI SATYASADHAN CHA-
KRABORTY : Mr. Deputy-Speaker,
Sir...

MR. DEPUTY-SPEAKER: I have
gone to the next question.

SHRI SATYASADHAN CHA-
KRABORTY : First of all, they said,
‘the question does not arise’. In the
Answer, they said, ‘it does not arise’.
This is a general principle which
should be noted.

MR. DEPUTY-SPEAKER : No
general discussion on this.
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SHRI SATYASADHAN CHA-
KRABOR1Y : The Minister has
taken us lightly. Please try to un-
derstand. These questions are ask-
ed in order to elicit information.
But what was your answer ? The
answer was ‘no such report’. First,
they say, the question does not
arise; then, they say, there is an
awareness and, after the members
coax, them, then they say that there
is an apprehension. You see how
the Ministers are replying the ques-
tions.

MR. DEPUTY-SPEAKER : Next
question.

Water Wells for Harijans

_+..

212. SHRIANANTHA RAMULU-
MALLU :

SHRI ARJUN SETHI :

Will the Minister of WORKS
AND HOUSING be pleased to
state :

(a) thc number of villages (State-
wise) where there are no drinking
water wells for Harijans; and

(b) the time by which this facility
is Jikely to be provided to them?

THE DEPUTY MINISTER 1IN
THE MINISTRY OF WORKS
AND HOUSING (SHRI BRAJA
MOHAN MOHANTY : (a) and
(b). Drinking water supply is a
State subject and schemes are for-
mulated and executed by the -State
Governments. The allocation for
the programme is made in the States

budget. However, the Central
Government assists the efforts of
the State Governments by givieg

grants under the Accelerated Rural
Water Supply Progrrmme.

At the beginning of the 6th Plan
period, i.e. on 1}4-1980, there were
2.31 lakh identified problem villa-
ges. The identification of the villa-
ges wasdone on the basis of their
problematic nature, with reference
to the distance, depth and the
quality of water that was available.
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However, the Minister of Works and
Housing has written to the Chief
Ministers of the State Governments
and U.T. Administrations requesting
them to give special attention to the
needs of weaker sections particularly
the Scheduled Castes/Tribes, while
implementing the programme. Two
conferences with the representatives
of State Givernments were arranged
by the Ministry of Works & Hous-
ing, one at the officical level and
the other at the Ministers level in
1982 in New Delhi. It was agreed
inthese conferences, that the needs
of the Scheduled Castes/Tribes be
given a higher priority.

This Ministry does not have in-
formation regarding the number of
villages where there are no drinking
water wells for Harijans, but is moni-
toring and getting periodical informa-
tion from the State Governments
regarding the population of Schedul-
ed Castes/Iribes covered in the
programme.

It is envisaged to cover all the
identified problem villages with at-
least one source of safe potable
water supply available throughout
the vyear, during the Sixth Plan
period.

SHRI ANANTHA RAMULU
MALLU : Sir, my question is very
specific. I have asked how many
number of Harijan villages, Harijan
bastis, have been ignored where there
are no drinking water wells, I want-
ed this information. But the Hon.
Minister, by answering this question,
has given the number of identified
villages. I have asked that question.

Secondly, I am happy that the
Hon. Minister was pleased to assure
the House that they are monitoring
the programme. But without having
the  particulars, how is the
Department going to monitor it and
how is the Government goiag to
review it 7 MayT know from the
Hon. Minister, in vew of the specific
assurance given by the Hon. Prime
Minister on several occasions that
top priority shall have to be given
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to the supply of drinking water
programme and, particularly, the
Harijan bastis shall have to be pro-
vided drinking water, whether he is
going to call for the particulars at
least now and whether he will be
in 2 position to give the informaticn
at least in the next session ?

MR. DEPU1Y-SPEAKER : For
Andhra Pradesh only or for the
whole of India ?

SOME HON. MEMBERS : For
the whole of India.

SHRI BRAJAMOHAN MO-
HAN:Y: So far as thedrinking water
programmes are concerned, they are
being implemented by the State
Governments. As a matter of fact,
our priority has been indicated in
the Sixth Plan document and also in
the letter from the Minister to allt e
Chief Ministers. Besides, the reso-
Iutions adopted at the Conference
are attended to at the Ministerial
level. We have emphasized and
given the guidelines that priority must
be given to the areas where Scheduled
Castes and Scheduleid Tribes are
residing. But all the same you must
remember that we do not implement
this programme on the basis of
residents, as to who are the residents,
whether they are Scheduled Castes
and Scheduled Tribes but on
the basis of the area covered.
We have identified 2.31 lakh villages.
1f the Hon. Member so likes, I can
pive him the total population of
Scheduled Castes and Scheduled
Tribes covered under this pro-
gramme.

I shall read out the resolution
which will give you an indicati.n
and that will help in undertandiiag
it. As per the resolution at the
Ministerial level, in 1982, it was de-
cided, where logistically and techni-
cally not impossible to do so, that
every new source of drinking water
in a village may be located int e
Scheduled Caste habiiation open ©
all communities. That will chan e
the trend itself. Previously, it ws
being located in non-Schedul.d
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Cast areas. Now the policy has
been changed and it will be located
in Harijan areas and other commu-
nity people can go there. All the
same, that will be implemented by
the State Government.

SHRI ANANTHA RAMULU
MALLU: The Hon. Minister has
given some valuable information.
I heard it. I can understand if the
information pertaining to the States
i1s not available with the Minister.
But the information pertaining to the
Union Territories such as Delhi,
Pondicherry and Chandigarh is
supposed to be available with the
Minister.

Drinking water supply is also a
progranme under the 20-Point
Programme. Do we not have the
particulars of these areas ?

SHRI BRAJAMOHAN MO-
HAN1Y : The problem is that we
are implementing this Programme
on the basis of areas not on the
basis of the Harijan villages,
Scheduled Tribe villages or other
villages. We have no such informa-
tion. And, I am afraid, perhaps
the State Governments do not
maintain any such information,
any record, about the villages.

But they will be having the
information about the numbe: of
people covered. That information
is available with us. I can give that
information even now.

We do not keep the inform.tion
on the basis of villages. That is not
our approach. Our approach is
area-wise.

SHRI ANANTHA RAMULU
MALLU : My question 1is not
properly answered.

“MR. DEPU, Y-SPEAKER : Meet
him separately. He will give proper

reply.
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SHRI ARJUN SETHI: The
Hon. Minister has stated that 2.31
lakh problem villages are identified.
I suppose that this identification has
been done by the State Governments
concerned and has been communicat-
ed to the Ministry at the Cenire.
So, on this basis, may I ask the
Hon. Minister whether he can ask
the same State Governments to
identify and to communicate to
the Centre which are the villages

-~ where predominantly the Scheduled

Caste and Scheduled Tribes people
reside and how many of them have
already been covered by the drinking
water supply scheme ?

The second point is that due to
cyclone and floods as well as
drought, a number of tubewells,
especially in coastal areas of Orissa
have been made unusable due to
increase in salinity of water.

So, what specific steps Govern-
ment have taken and what informa-
tion Government have gathered from
the State Governments to make the
tubewells repaired or rebored or
made usable for the people living
there?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND IN THE DEPART-
MENT OF PARULIAMENTARY
AFFAIRS (SHRIH.K.L. BHAGAT):
I want to submit for the information
of the Hon. Member that the impres-
sion that the information is not......

MR. DEPUTY-SPEAKER: When
you were sitting there, your sound
was all right ! Now the sound has
come down ! When you were sitting
there, your voice was very well.
Why does it come down?

SHRI H. K. L. BHAGAT: I had
performed my role there and I have
to perform my role here.

(Interruptions)

SHRI_H. K. L. BHAGAT : I wish
to submit for the information of the
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Hon. Member that it is not that the
information is not available with us.
The Deputy Minister has already
given some information. 1 would
like to clarify furiher that the infor-
mation of the total number of
villages covered in all States during
1980-81 and 1981-82 is with us. We
can give this information. As far
as the information regarding the
total number of problem villages,
the total number of villages covered
during this and that year and the
total number of Scheduled Caste
population benefited etc. is concerned,
that information is with us. That
information we can give.

But my Hon. colleague wanted the
names of ths vlllages. 1f you want
to know the names of the particular
villages, thait information at the
moment | would not be able to give.

Now the Hon. Minister wrote a
letter to the States about these prob-
lems. Well, where the water is saline,
that should be given proper treat-
ment. Where the source is not avail-
able, onc source should be made
available. 71hat is there.

SHRI ARJUN SEIHI: My
question has not been answered.

MR. DEPUTY-SPEAKER : That
is all right.

it Tw faa@ qEaEw @ wEAg
IqTEqLT WEIIT, AL YA FIEE WX AIYA
SrEsw F1 wredregmad SZge fEar
AT & AT 4g WIS UTEH A &
H JAHGT AR ST § WA
YK ATA 98 Fg FIF (F UST GI&HTT
@ &7 F1 FI G §, SAH GAF
AW &, wuA waTg I A FF A
awat & 1 ag gk fag oY wmed fag
gf # ata g fF g & 36 9
arg Wt ghea-mifeardt 772 A9 F
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qrA) df T § "I AT W § 1§ qE
argar g fe Agge wIEE, YIYT IrEE
FHrgT ) Qe Tdr &, T8 FABAT
% fag wifgardc 1 w27 a4 ge §
@t afgad gEr e @ § f&
fgd wig & otx feaa wral § A7 &
Tl #Y eggedr A g TE g
SqTened AT, AT F19 g fF J5qHA
FIEZ, NTYA grgd faors wAT g &,
T F JIGL ) LT A 3@ QT R
g W & fFgark qw faw wrsaw-
faarSis &t g= §, WIgA-wIEE, (EAA
aTEey Mial A AT Ag) g, 90 A -
a9 g fF wiaw Jgga FIe, ISFA
215d wdrA &) fend agdl oy o &
IR T qaT1 F1gar § fr s &
frqie & garfas  Igga Fee, ITH
grga ¥ fwad aig & Al 3aH & fFaq
TiEl § oAl aF TR F qIAT H) saFEdr
AT F AT B I Fq gF A Tg
TN FIA AT W & 7

SHRI BRAJAMOHAN MO-
HANTY : Our basis of approach
is different. Our basis is not that
each village is necessarily to be in-
habited by the Scheduled Castes or
Scheduled Tribes people. Our basis
is that each problem village, whoever
arc the inhabitants.......

SHR1 RAM VILAS PASWAN :
My question is regarding Scheduled
Castes and Scheduled 'l ribes. You
must protect me, Sir. He has not
followed my question. He must
give a proper answer. He should
not try to mislead the House.

gada &0 aar frmter HX smam™
gat (st Wisw e fag) ;o S9T-
wqey wEew, Tl fgear ® we fwar
¢, gafwo fgelt & @am@ R W
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QAT ST, WY A § (o o) wrsaa
fadSIr w7 X 7 qTHY I FA
& gara Afg § AR 3 gIdfy
Froar § 98 IR 93 €9 F1T F1 #E
& fo VT 20 T B0 FF SqAEl
®=F % & 1 W@T ARYA-FEE, ASYA
TTESY AT QIYAAT g, IT WAl FY A19-
fawar ar <t @ Ay

ot 4w faena gqreEe : oo aF
vg fem wa1 § ar 7gf a1 &9 9%
A AT IR E

=t WieR T fqg o saa al
glag | ag At wiFxs aqiq ag § %
§ 2@ 31 gax wisaA fawwir g,
¥ sy gIETA & T ¥ wrgfegEl-
w1% ffg w0 1 q@H  AUSIA FE,
oI ey rga & aig A wifae g

SHRI RAM VILAS PASWAN:
My question is regarding Scheduled
Castes and Scheduled Tribes. Why
is he telling us about problem
villages ?

MR. DEPUTY-SPEAKER : He
is replying. 7

st wiew Araw fag o erq W
st dr gfqg | gEd  TIgeA-FIE,
Trege grga famrss ot wifua § se
HIqF) g SEH gul gril fw gad
warar faa ot grsaw faass wArzfs-
et fdu auw §, 2 @@ 31 g9 R
R 2w H, 3% fau swwa 20 #3a
AT S TIAT § @7 AT WIT WY
greeq fawss & T 1 gAY I
FA T AU AT § | 48 TAAT STIRT
farar 1 faug At g, aatfd O &1
QT STAH FUF & fAT GIHIT IoA-
ag & 937 g9adlfy QST F weaq
¢ sifma g1
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st W faqm s @ GIERTT

A Ay gEadiy AAAT AW Ag)
FgdY 41 < qigd qvadiy At §

AT Tt FFar A |

1 Wi AgEw fag: ¥ @
greET F Ty H IR @I g w
HIGFT  AAGT GG-14T giit fa IqaY
NAg dga wE | g9 AT qATAG
& 83 q9aNfa @rqar F g faad
W1 wigfeusdtwrges  gsan fqas §,
379 gz wifgw g f5 Q@ F R
geaa fauss & @ &1 qrdT gIArn
FAT AT |

SHRI BASUDEB ACHARIA :
May I know whether Government is
aware of this problem that in some
States the Harijans are not allowed
to take water from public wells.
{ his has come out in the newspapers.
I want to know the reaction of the
Government and the steps taken by
the Government in this regard.

SHR1I BRAJAMOHAN MO-
HANIY : We have no such informa-
tion. ‘I his 1s a matter for the State
Governments to take necessary action.

MR. DELEPUTY-SPEAKER
Next question—Kumari Pushpa Devi
Singh—absent. .

Next question—Siri R.N. Rakesh—
absent. Shri Rajesh Kumar Singh.

Foregoing of Irrigation charges
in States due to Failure of
Monsoon

+
*215 SHRI RAJESH KUMAR
SINGH :
SHRI RAM VILAS PAS-
WAN :
Will the Minister of IRRIGATION
be pleased to state :

~ (a) whether it is a fact that
irrigation charges are very high in





